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[T.9. 2261/3D]

g HEE, AT
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3767(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S O 6078 (E) Dated:29/12/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of Ring Road in the stretch of land of Agartala-Bypass (Western Arm) Ring Road (connectivity of NH-08 to
NH-108B) from Km. 0 to Km. 25.402 in the O/o District Magistrate and Collector of West Tripura District in the state
of TRIPURA;

And whereas the substance of the said notification has been published in “Tripura Observer” dated 17/01/2026,
“Syandan Patrika” dated 17/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired, with or without structure, falling within the Agartala

Bypass (Western arm) Ring Road (connectivity of NH-08 to NH-108B) in the stretch of land from
Km. 0 to Km. 25.402 in the O/o District Magistrate and collector of West Tripura district

in the state of TRIPURA.
|State: TRIPURA | District: West Tripura |
SL No. |[Survey/Plot Number|| Type of Land Nature of Area Name of Land
Land (in Hectares)|| Owner/Interested
Person
Lt | 2 L3 [ 4 5 | 6 |

|Taluk: Debendra Chandra Nagar

|Village: Debendra Chandra Nagar

1 1246/P Private Bastu (Tilla) 0.018211|[Manindra Das S/O
Lakshicharan Das and
Pratima Das W/O
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Manindra Das

1246/P

|Taluk: S. M. Nagar

[Village: Madhupur

2 316/p

Private

nal

0.001214

Rayati-Litan Roy S/O
Gopal Ch. Roy
316/p

3 319/p

Private

Vit (tilla)

0.003238

Rayati-Manju
Banerjee
(Chakraborty) W/O
Ashutosh
Chakraborty

319/p

4 320/12508/p

Private

Viti (tilla)

0.00607

Rayati-Khokan
Chowdhury S/O
Haridhan Chowdhury
320/12508/p

5 382/p

Private

tilla

0.01295

Allottee-Sailabala
Roy W/O Manoranjan
Roy, Pratigya Roy
W/O Samir Ranjan
Roy, Shilpi Roy (Das)
W/O Manik Laskar,
Sujala Roy (Das),
Jantu Roy D/O and
S/O Manoranjan Roy,
Keshab Ranjan Roy
S/0O Bir Chandra Roy
382/p

6 383/p

Private

tilla

0.003238

Allottee-
Tarangamoyee
Bhowmik W/O
Aswini Bhowmik
383/p

7 384/p

Private

tilla

0.0259

Rayati-Keshab
Ranjan Roy S/O Bir
Ch. Roy

384/p

8 385/p

Private

Viti (tilla)

0.020639

Rayati-Kiran Kishore
Majumder, Kalyan
Majumder, Tapan
Majumder, Jiban
Majumder, Bhaba
Ranjan Majumder,
Kanchan Prabha
Majumder Baishya,
Kabita Majumder,
Antia Majumder
(Bhpwmik) S/O and
D/O Chandra Mohan
Majumder, Narayan
Chandra Roy S/O
Pulin Bihari Roy,
Paishali Roy, Pritam
Roy, D/O and S/O
Narayan Ch. Roy,

Sourabh Majumder
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S/O Swapan
Majumder, Kalpana
Biswas W/O
Rabindra Biswas,
Akhil Chandra Roy,
Bir Chandra Roy S/O
Joy Chandra Roy
385/p

386/p

Private

tilla

0.022663

Allottee-
Tarangamoyee
Bhowmik W/O
Aswini Bhowmik
386/p

10

4116/15337/p

Private

Viti (tilla)

0.017401

Dhirendra Chandra
Bhowmik S/O
Mahendra Chandra
Bhowmik
4116/15337/p

11

4116/p

Private

Viti (tilla)

0.004856

Rekha Bhowmik W/O
Niranjan Bhowmik,
Nibedita Bhowmik
D/O Niranjan
Bhowmik, Rajat
Bhowmik S/O
Niranjan Bhowmik
4116/p

12

413/p

Private

tilla

0.010117

Rayati-Gopal Ch.
Sarkar S/O Palai Ch.
Sarkar

413/p

13

414/p

Private

tilla

0.015783

Rayati-Gopal Ch.
Sarkar S/O Palai Ch.
Sarkar and Gopal
Chandra Sarkar S/O
Palai Chandra Sarkar
414/p

14

415/p

Private

Viti (tilla)

0.004047

Rayati-Priyatosh Roy
S/O Nimai Ch. Roy,
Tapasa Roy
(Bhowmik) W/O
Alok Kumar
Bhowmik

415/p

15

416/p

Private

nal

0.000809

Rayati-Priyalata Roy
W/O Haridhan Roy,
Phani Bhusan Roy,
Chunilal Roy, Dilip
Kumar Roy, Shyamal
Roy, Asish Roy S/O
Haridhan Roy, Reba
Roy (Sarkar) W/O
Subrata Sarkar

416/p

16

418/p

Private

nal

0.044516

Rayati-Utpal Ch. Roy
S/0 Upendra Ch. Roy
418/p

17

419/p

Private

nal

0.001214

Rayati-Priyatosh Roy
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S/0O Nimai Ch. Roy,
Tapasa Roy
(Bhowmik) W/O
Alok Kumar
Bhowmik

419/p

18

433/p

Private

tilla

0.024282

Rayati-Priyalata Roy
W/O Haridhan Roy,
Phani Bhusan Roy,
Chunilal Roy, Dilip
Kumar Roy, Shyamal
Roy, Asish Roy S/O
Haridhan Roy, Reba
Roy (Sarkar) W/O
Subrata Sarkar

433/p

19

434/p

Private

tilla

0.024282

Rayati-Priyalata Roy
W/O Haridhan Roy,
Phani Bhusan Roy,
Chunilal Roy, Dilip
Kumar Roy, Shyamal
Roy, Asish Roy S/O
Haridhan Roy, Reba
Roy (Sarkar) W/O
Subrata Sarkar

434/p

20

435/p

Private

tilla

0.050587

Rayati-Upendra Ch.
Roy S/O Krishna Ch.
Roy

435/p

21

496/p

Private

nal

0.004452

Rayati-Priyalata Roy
W/O Haridhan Roy,
Phani Bhusan Roy,
Chunilal Roy, Dilip
Kumar Roy, Shyamal
Roy, Asish Roy S/O
Haridhan Roy, Reba
Roy (Sarkar) W/O
Subrata Sarkar

496/p

22

497/7900/p

Private

pukur (nal)

0.016188

Rayati-Priyalata Roy
W/O Haridhan Roy,
Phani Bhusan Roy,
Chunilal Roy, Dilip
Kumar Roy, Shyamal
Roy, Asish Roy S/O
Haridhan Roy, Reba
Roy (Sarkar) W/O
Subrata Sarkar
497/7900/p

23

497/p

Private

pukur (nal)

0.008499

Rayati-Upendra Ch.
Roy S/O Krishna Ch.
Roy

497/p

24

498/p

Private

tilla

0.013355

Rayati-Priyalata Roy
W/O Haridhan Roy,
Phani Bhusan Roy,
Chunilal Roy, Dilip
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Kumar Roy, Shyamal
Roy, Asish Roy S/O
Haridhan Roy, Reba
Roy (Sarkar) W/O
Subrata Sarkar

498/p

Village: Is

hanchandranagar

25

1592/8499/p

Private

tilla

0.0084986

Srimohan Sarkar S/O
Sashi Mohan Sarkar
1592/8499/p

26

1635/8500/p

Private

tilla

0.004047

Srimohan Sarkar S/O
Sashi Mohan Sarkar
1635/8500/p

27

2032/p

Private ((Rayati))

nal

0.112505

Manika Biswas
Chowdhury W/O
Amrit Chowdhury
2032/p

28

5060/p

Private

nal

0.0263051

Rayati-Atul Ch.
Biswas S/O Laxman
Ch. Biswas

5060/p

29

5061/p

Private

nal

0.0101174

Rayati-Subikash
Biswas S/O
Chandramani Biswas
5061/p

30

5062/p

Private

nal

0.0080939

Rayati-Pradip Sarkar
S/o Jogesh Sarkar
5062/p

31

5063/p

Private

nal

0.0072845

Rayati-Tapan Kr. Das
S/O Haricharan Das
5063/p

32

5065/p

Private

nal

0.0141643

Rayati-Chitta Ranjan
Biswas S/o Kamini
Kumar Biswas
5065/p

33

5066/p

Private

nal

0.0056657

Rayati-Tapan Kr. Das
S/O Haricharan Das
5066/p

34

5076/p

Private

nal

0.0020235

Rayati-Tapan Kr. Das
S/O Haricharan Das
5076/p

35

5077/p

Private

doba (nal)

0.0008094

Rayati-Hriday
Chandra Kapali S/O
Durga Charan Kapali,
Nabadwip Ch. Kapali
S/O Gagan Ch.
Kapali, Nidani Bala
Kapali W/O Girish
Ch. Kapali

5077/p

36

5078/p

Private

chara (nal)

0.0028329

Rayati-Tapan Kr. Das
S/O Haricharan Das
5078/p

37

5079/p

Private

nal

0.0024282

Rayati-Tapan Kr. Das
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S/O Haricharan Das
5079/p

38

5080/p

Private

nal

0.0016188

Rayati-Narendra Ch.
Sarkar S/O Mahim
Ch. Sarkar

5080/p

39

5160/p

Private

nal

0.0020235

Rayati-Subikash
Biswas S/O
Chandramani Biswas
5160/p

40

5161/p

Private

nal

0.038446

Rayati-Subikash
Biswas S/O
Chandramani Biswas
5161/p

41

5164/p

Private

nal

0.0445164

Rayati-Sachindra Ch.
Sarkar S/O Murari
Mohan Sarkar
5164/p

42

5165/p

Private

nal

0.0048563

Rayati-Asish Biswas,
Jharna Biswas S/O,
D/O Anil Biswas
5165/P

43

5166/p

Private

nal

0.0012141

Rayati-Subrata
Biswas S/O Narendra
Ch. Biswas

5166/p

44

5167/p

Private

tilla

0.0020235

Rayati-Jashoda
Sarkar W/O Manindra
Ch. Sarkar, Sailendra
Sarkar, Aruna Yadav,
Sankuntala Sarkar,
Saraswati Sarkar,
Jharna Roy, Karuna
Biswas S/O Manindra
Ch. Sarkar

5167/p

45

5170/p

Private

nal

0.0404694

Rayati-Haralal Sarkar
S/0O Prakash Ch.
Sarkar, Manorama
Chowdhury W/O
Aswini Choudhury,
Sachi Rani Biswas
W/O Siurendra
Biswas

5170/p

46

5173/p

Private

nal

0.0283286

Rayati-Subikash
Biswas S/O
Chandramani Biswas
5173/p

47

5181/p

Private

pukur (nal)

0.0008094

Rayati-Bipin Ch.
Biswas S/O Laxman
Biswas

5181/p

48

5182/p

Private

pukur (nal)

0.0202347

Rayati-Narendra Ch.
Biswas S/O Bipin Ch.
Biswas
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ll5182/p

49 5183/p

Private

0.0109268

Rayati-Sandip
Biswas, Sanjib
Biswas, Ruma Biswas
Chowdhury, Sipra
Sarkar S/O and D/O
Sudhangshu Biswas,
Bidhu Rani Biswas
W/O Sudhangshu
Biswas

5183/p

50 5184/p

Private

doba (nal)

0.0060704

Rayati-Samarendra
Biswas S/O
Chandramani Biswas
5184/p

51 5186/p

Private

nal

0.0327803

Rayati-Samarendra
Biswas S/O
Chandramani Biswas
5186/p

|Taluk: Badharghat

|Village: Charipara

52 130/p

Private

nal

0.0178065

Rayati-Sukanta Das
S/o Harendra Ch.
Das, Jhulan Das W/O
Harendra Ch. Das,
Lipika Das W/O
Abhijit Das, Gyan
Bala Das W/O
Makhan Lal Das
130/p

53 2161/8844/p

Private ((Allottee))

Bastu (Tilla)

0.0068798

Amrit Saha S/O
Bidhubhusan Saha,
Laxmi Rani Saha
W/O Amrit Saha
2161/8844/p

54 314/p

Private

nal

0.0004047

Biswajit Das, Soma
Rani Das, Satyajit
Das S/O and D/O
Laxman Ch. Das,
Bindu Rani Das W/O
Laxman Ch. Das
314/p

|Taluk: Ramnagar

|Village: Ramnagar

55 5493/20951/P

Private

Pukurpar (Nal)

0.002023

Md. Khursid Alam
S/0O Kala Miah
5493/20951/p

56 5494/20949/p

Private

Viti (tilla)

0.01295

Md. Khursid Alam
S/0 Kala Miah
5494/20949/p

57 5494/20981/p

Private

Viti (tilla)

0.008903

Mahabub Suleman
S/0 Kala Miah
5494/20981/p
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Taluk: Lankamura

Village: Singarbil

58 5905/p

Private

chara (tilla)

0.002833

Suresh Das S/O
Srinath Das
5905/p

59 5909/p

Private

Bastu (Tilla)

0.007689

Suresh Das S/O
Srinath Das
5909/p

60 6189/10852/p

Private (Allottee)

tilla

0.0202347

Tutan Kar S/O
Narayan Ch. Kar and
Bhanu Debnath (Kar)
W/O Tutan Kar
6189/10852/p

61 7190/p

Private

Bastu (Tilla)

0.014974

Ratan Karmakar S/O
Prafulla Karmakar,
Badal Roy S/O
Amulya Roy

7190/p

62 7909/p

Private

nal

0.1121

Dina Ranjan Baishya
S/O Harendra Ch.
Baishya

7909/p

Total”

1.0004024]|

[F.No. 2261/3D]
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